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.A.N o • .12-/2002 in o.A. No. 71/98 

This is a Review Application f il~d by 
appl cant through his counsel in o.A.No. 71/98, Mahesh , 
Chan Panjey vs. Union of India & or~. against order 
judg~ment dated 26/8/2002 passed by Hon'ble ~ir. Justice 
G.L. 1 upta Vice Chairman and HOn' ble Mr.· Gopal Singh . 

Mernb r {A). 
. '.Ihe Review A-pplica.tion may be registered 

and· ut up in EB chernber for consid~ration by circulationo 
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~ tl BY CIRCULATION . 

The applicant seeks to review' the order dated 26.8.2002, passed 

\ in OA 71/98. · 
I 2. we have gone through the Review Application. ~· points which 
I ha e been. stated in the Review Application have been aiscussed in the 

\ order. No case of review is made out. 
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Consequently, we dismis~ this Review Applicat~ !Ii~ 
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(G.L.GUPTA: 
VICE CHAIRMAI 
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ADM.MEMBE: 


